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09-08-2017 - CP(IB) No. 356/KB/2017 —- Duncan Industries Ltd. And Kanwar Prem
Charak

ORDER

The Ld. Lawyer on behalf of the Operational creditor is present and the Ld.
Lawyer on behalf of the Corporate Debtor is also present.

Heard both the side.

Order Reserved.

MANORAMA KUMARI
MEMBER(J)



